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# Matters under
3 Rule M7

SHRI HARY WISHNU KAMATH:
Let him congider it.

MR, SPEAKER: The question is:

“That this House do agree with
the Thirty-first Report of the Business
Advisory Committee presented to
the House on the 7th March, 1879.”

The motion was adopted,
12.46 hrs.

MATTERS UNDER RULE 377
(i) REPORTED THEFT OF STEEL WORTH
ABOUT RS, TWO LAKHS FROM THE PRE-

MISES OF JAWAHARLAL NEHRU
UNIVERSITY
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(1) NEED FOR PROVIDING AN ADDITIONAL
ALL-WEATHER SHIP FOR THE PEOPLE OF
LAKSHADWEEP

SHRI P. M SAYEED (Lakshad-
weep): Sir, I want {q mention the
following under Rule 377.

Acute hardship is faced by the peo-
ple of the Union Territory of Laksha-
dweep for want of convevance to car-
ry and stock in the Islands the essen-
{ial commodities and other mate-
rials. At present only one all.wea-
ther ship to carry passengers and
cargo to and from the Iglands 1is
available. Thig problems was fur-
ther complicatey on account of the
VIP wigits to the Islands during the
season, the result being people who
are to reach the mainland and Is-
lands are stranded; in fact, even the
segmen in Miniecy whb are wanting
to g to ‘Mipicoy are siranded, In
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order to store essentig] co ies

in the respective Islands an(%lr'

the backlog and the passengers, the

existing  all-weather ship is unable

?rm cope up and hence the present
5.

I, therefore, want through you te
call upon the Government to arrange
an all-weather ship forthwith so as
to ease the acute hardship faceq by
the people of the Union Territory of
Lakshadweep.

12,50 hrs.

RAILWAY BUDGET, 197980
GENERAL DISCUSSION—contd.

MR. SPEAKER: The House will
now take up further disqussion of
the Railway Budget.

PROF. P, G. MAVALANKAR
(Gandhinagar): Sir, I am happy te
be able to participate in this general
discussion on the Railway Budget
May I say a* the outset that, lisien-
ing to most of the speeches which I
the pleasure of doing in this debate,
1 carried the impression that instead
of dealing with some of the majar
aspects of railway administration amd
railway management, many of um
perhaps nevitably, seem to go intp
comparatively minor issues of a train
stopping at a particular station or
water not being available at a parti-
cular station and so on and so forth,
with the result that within the limit.
ed time—we just now from Shri H.
V. Kamath's long drawn out remarks
hearqd how difficult it is for ug to get
enough time for each Ministry—it is
difficult for us to deal with major
questions of policy within the time
allotted to us. So. I am really wosn-
dering whether we should not evolve
scme kind of a device whereby the
discussion on the Railway Budget cam
be divided into two parts—one for
general discussion and the second one
for every Member to mentjon the ree
quirements of his  constituency.
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QOtherwise, in the general discussion
on the railways, what happens is, in-
stead of pme-pointing the attention of
the House and through the House of
the country, to some of the more
pressing problems of the railways, it
tends to devote itself to Rocussing
sttention on comparatively minor
matters. While I am not reflecting
on my colleagues, it would have be2n
more meaningful and fruitful both
for the railway and the country if
some of the important issues were to
be high-lighted, which 1 will try to
do within the very limiteg time at
my disposal.

My hon, friend, the Minister, has of
conrge got both bouguets and brick-
bats, perhaps more bouquets than
brickbats, perhaps more bouquets than
brickbats. I am not here either to
give him bouquets or brickbats; I
am here to offer in all fairness and
gincereity some of the observations
that T want go make on the general
administration and the functioning of
railways in our country.

Of course he must be congratula‘ed
far the fact that he has produced for
the third year in succession a bud-
get which is surplus. But he is a
Professor of Mathematics, and he
warned us the other day when he
suggested to the Leader of the Qppo-
sition, my good friend, Shri Stephen,
that he may learn some lessons on
mathematics from him. I do met
know whether Shri Stephen should
dy that because sometimes I wonder
whether Professor Dandavate is using
the trick of mathematical statistics to
bring a kind of statistics whereby he
can tell the country that he is doing
very well! Therefore, when he s
talking too much of his mathematios,
I am getting a lttle suspicious. Let
Rim not, therefore, do that and let
him therefore take the opportunity
of telling this House that the sar~
plug that he has been able to give
e country has been & genuine effort
in the direction of making the rail.
ways not only self-sufficient but also
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tapable of generiting enough réve-
nues o gepend ypon the railway sur.
Plug rather than on genersl finance.

1 do not want to embarregs my
good friend the Railway Minfster
who is sitting here, I am glad of
course that he iz here, by praising
him for his dynamism, imaginative-
ness, boldness and freshness which
undoubtedly he has injected and pro-
jected into both the Budget and the
general railway administartion. As
one goes round the country, gne hears
a lot of good words about Prof.
Dandavate, and I share them, and I
also share the feeling of many peo-
ple that he has brought in new ideas,
new projects, new lines, new approa-
c¢hes, a completely good prowvision of
comfortable travel as far as posgible
classless, what I call one class, travel
in the country 8o far, so good.

And to some extent he has daring
which he has shown for example,
when he has increased the season
ticket rateg in the metropolitap cities.
He comes from Bombay and he
knows he will be facing some diffi-
culty, but he knew he had to be real~
istic, and he has put a portion of the
turden on the suburban commute:s
rather than on the whole population
of the country., Therefore, so tay as
his daring, diligence and determina-
tion aré concerned, I appreciate them,
and I find them to be laudable. None-
theless in the Budget that he has
presented, some distortions gnd some
disehilities have, perhaps insvitably,
crept in. I referred just now to the
reyised season ticket yates. I hope
he will while replying to the debale,

reason for it, but I do aot want
anut.nmmmm
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bus they bavg to
That is srue, but
hy should he not have done it ear-
lier and in stages or phages, rather
than all of » sudden at one stroke?
Thig is & kind e¢f distortion which
1 hope he understands,

%

Then I come to the inadequacies in
regard to the timely completion of
conversion of lines, In this country,
we have nearly 60,000 k.m. of rail-
ways. Half of it is in the metre and
narrow gauge. The problem is colo-
ssal, I can gee, but my request to him
is this: why not the ruilway adminis-
tration at least give priority to those
lines which are already well ahead
in terms of conversion, concentrate
more time and more money on them
and complete them on time, because
every time you prolong these conver-
sions, that involvee more finance?
You may have allotted a certain
amount say in 1972, but because you
could not complete it by the target
date of say 1978 and you are going
on to 1982 or 1984, then inevitably,
because of the general rise in costs,
the expenditure is going to be much
more. So conversion should be done
as early as possible.

He must also look at it from the
point of view of the larger interests
of the nation’s defence and frontiers.
For example, take the -
Delhi metre gauge line. I do not
want to go into details, he knows
them well, but I should have thought
that if metre gauge has to be con-
verted info broad gauge, he shoufd
give more attention and priority to
der Steiey ot Rainaine ang Gojarat

of n arat,
which are of strategic importance to
our coyatry. Bui, hefore he does that
I want him to g into the gues-
tion of opmpleting the pepding con-
versions s  eas
that the stea
extent ecoponmimed, because ope WAy
of wealth is to  econopmise
vroperly. Iust as in o cricket match
U the felders feld well the patsmen
tannot make pny rips, one way of
tarning meney is by economising, #0

that if you econemise better automa-
tically you have earned to that extent
exira revenues for the Government.

About railway finantes, I would
like Prof Dandavate tp take the
House into confidence and tell us in
some detail as to what kind of nego-
tiations or discussions he has had in
the last two years with the Planning
Commission with regard noi oply to
getting moneys from the Plannjng
Commission, but also in persuading
the Planning Commission not o act
as a kind of obstructing agency, not
to say an intimidating agency, and
prevent the railways from going into
certain developmental matters.

1 would also like him to tel] us
what were the allocationsg in the pre-
vious years to the railway adminis-
tration, pnot merely these two years.
Let him take the period from 1970
onwards, He is showing me the
book, that is not enough. He must
explain the details, how the railway
finances are being utilised, because
the longer the time, the more diffi-
cult it becomes for us Members of
Parliament, to find out what exactly
was promised in the previous years
and whether they were fulfilled in
the later years, because we have no
time to go into all this. Let him not
take advantage of the situation, but
let him give us an honest picture of
tho raflway finances.

Most Members talk about passen-
ger conveniences, and zightly so, but
goods treffic is more important. Let
him tell us what the railways sre do-

of making more
more wagons gt the right time, and
at the ppropriate season, For exum-
ple, if you qqnotmdwqcmzqgﬂm
appropriste time to the salt indug-
try, then s
Dot sent. gfore, production of

of waay ki ee o
Parligment 1 get the gggumi X
Members are taliing 1 ﬁt{w
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about passenger amenities, but we
should not forget i{he imporiant
thrust that goods traffic has on the
over-al] development of the railways.
That 13 why I am making this point
«Quickly.

1 wil] take a minute or two on two
more aspecis which I hope the House
will agree are worth looking into.
One is the question of the Indian
Railways Act. This Act of 1890 has
become obsolete, and in many ways
it has become out of date. 1 do not
know why Prof. Dandavate, with all
his dynamism and freshness, has not
had the time to come to this House
and get suitable modifications made
to this Act, because the whole set-up
has changed radically and has been
altered, and the context has chan~
ged in a revolutionary way, with the
result that the Act requireg to be al-
most totally scrapped and a new Act
has to come ipn its p'ace, and 1 hope
that that takes place as early and
urgently as possible, so that it fils
into the modern regquirements.

By the end of this century we
want Indian Railways to be not only
the largest in Asia, the fourth largest
in the world, and the gecond largest
in the world in the maiter of rail-
ways being state owned, next only
to Russia, but also the largest in
terms of efficiency, develoyment etc.
If that ig to take place, he has got
only 15 to 18 years. I hope he will
continue as Railway Minister again
and again. When I say “he” I mean
the Railway Minister. Therefore,
this requires to be looked into.

About the Reilway Board, I do not
want to repeat the argument that have
already been made, but 1 feel that it
needs to be Ipoked into. It was in
1001 that the Secretary of State at
that time asked Mr, Thomas Robert-
son to produce a report which he did
in 1801. The Rallway Boand Act
came in 1905 and until 1956 the Rail-
way Board went on undergoing a Jot
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of changes. Since 1088, it has ve.
mained as it wes, by and large, und
the result is that there is & lot of
overlordship and heavy buresucracy
because of the Railway Board. 1 do
not want to criticise any official here
or there. My point is that the Rail-
way Minister must give an assurance
that the railways’' adminietartion and
management will be so looked into
thst the bureauratic overlordship
and control is bogged down...

13 hrs.
MR. SPEAKER. Please conclude,

PROF. P. G. MAVALANKAR. If
you go not want me to continue after
lunch I would request you to give
me one or two minutes more now. I
will inish mn 13 minutes.

MR, SPEAKER: Please finish now.

PROF. P. G. MAVALANKAR:
As there is no time, I will not go to
other questions. At the end, I would
only say this that the question of
modernisation of the railways, the
guestion of new lines, the question of
general siaff management and the
question of industrial relaticns als¢
need to be looked into very carefully.

In the remaining hall a minute I
would say, as [ must represent my
constituency. ...

MR. SPEAKER:
answerable.

Everybody is

PROF, P. G. MAVALANKAR:
There must be a super fast train bet-
ween Ahmedabad ang Delhi viz
Baroda for the conveniencg of the
general public and also to enable ﬂf}e
Members of Parliament o go to their
constituencies on Fridays and comeé
back on Mondays to do Parliament
wark here. There ghould be an addi-
tional train between Bombsy and
Ahmedgbad, Moreover, whet s im-
portant is that electrifiction smuat be
speeded up in areas whare it iy need-
ed 80 that the railweys cen function
effectively and eicienitly.

i

A
s

”5*
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SHRI C. M. STEPHEN (Idukki):
The Opposition must get its allotted
time,

MR. SPEAKER: ~
covered.

SHR] C. M. STEPHEN: Take, for
example, my party. I have given a
list of 9 members. 29 minutes are
still left for my party. Only 4 mem-
bers have been called. Others must
be called. The opposition is not get-
ting sufficient time. The Opposition
must get sufficient time.

MR. SPEAKER: All the time allot-
ted will be given

Everybody is

The Hougse now stands adjourned
111l 2 O'clock.

13.62 hrs.

The Lok Sabha adjourned for
Lunch till Fourteen of the Clock.

The Lok Sabha reassembled after
Lunch at flve minutes past Fourteen
of the Clock,

[SErr RaM Murtr in the Chair]

RAILWAY BUDGET, 1879-80—
GENERAL DISCUSSION——cantd.

puram): Mr, Chairman, before you
call the hon'ble Member to speek, I
would like tp point out that just be-
fore the House adjourped for lumch
the Leader of the Opposition had
pointed out that Congress (I) and
Congress have got 20 and 30 minutes

and Congress perty have bsen allot-
ted specified time. Janata Par'y has
one hour and fAfty minules. My
pointhwl;nmerﬂmthemm
takeg it must be from the Janata
party quota and we must have our
full time,
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undersiaod the problems and the con-
ditfons under which we are living
there. There are people who misunder-
stand us and the people in other
parts of the country accuse us that we
have not come in the fold of the
national main.stream. If the people
of our region have not come to the
national mainstream, we should not
be blamed for that and ! think the
blame lies with the Centre. If we
have not come to the fold of national
mainstream today, it is because we
have been compelled to live in isola-
tion. Here I may bring to the notice
of the hon. Members an interesting
point that a majority of th people 1n
our reglon have not even seen the
train. They do not know what the
train is. Not even 1 per cent of the
people in our region have seen other
paris of the country. The greatest
bottleneck 1s the transport system
and, therefore, every item ig so costly
in our region. There is another
criticism which many peeple very
often speak of us. They say that
the hilly States in the North-Eastern
region, the small States, always ask
for more grants from the Centre; they
always want central assistance, and
they do not have revenues of their
own. I may tell you, Sir, that the
cost of development in our region is
very high, the people in Delhi or in
the rest of the country will not under-
stand that.. If one has to comstruct a
small house, even if one kilometre of
road has to be cantructed by a govern-
ment agency, everything has o be
carried by bullock-carts or by human
labour. At certain places, these can
be carried by trucks, but this is possi-
ble at a few places. Therefore, if a
road has to be constructed in our
region, it may cost ten to twenty
times than the cost of congtruction in
the rest of the country. That is the
reason we require more money from
the Central Government and we have
to depend much on the Cenfral Go-
vernment.

There is another difficulty with us.
We do not huve proper means of
irgnsporistion and the result is that
%mwuuwﬁﬂmhmx&m

mineral resources. Our region is
very rich in mineral resources, in
forest products, but because of lack of
means of transport, we cannot exploif
them; we cannot do anything there,
That is why, I have been trying to
impress upon this Hceuse—I did so
last year also while participating in
the Railway budget and have been
saying that from time to {ime—that it
18 very importani that our region
should have proper rallway links, I am
very happy that the hon. Railway
Minster has understood this; this Gov-
ernment hag understood this and at
least a few kilometres of new railway
lires have been given to each of the
six hilly States of our region,

While taking up the new schemes, I
only wished the hon. Railway Minis~
ter would have considered carefully as
to which lines should be taken first.
In my State, surveys have been carri-
ed out in respect of three lines. These
are: Gauhati to Barnihat, Jogigopa/
Pancharatna to Daranggri, and Goal-
para to Mohindroganj.

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): We
have taken up Gauhati—Barnihat.

SHRI P, A. SANGMA: I wish that
the Railway Minister ghould have
taken either of the two other lines
The other two lines seem to me fo be
more 1mportant. These lead fo places
where mineral resources exist and
can be exploited. The railway lines
would have scope for further exten-
sion also. 'The Gauhati to Barnihat
line which has been taken this year,
ends at that point. It cannot be ex-
tended further. Economically, it 1is
net very much vigble, I wish, the
other two lines should have been
taken and I would wurge upon the
Railway Minjster to consider this
seridusly.

Then, I am thankiul to the Railway
Minister thai they are goung to con«
struct anotharm bridge ammmnm
putra. But re Wag ano
posal, and an important proposal. To
fhe best of my information, the Go~
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{Shri P, A. Sangma] Tkt @wr qw el & W o i,
1978w & fred § ) amye & ot & ford
wcrnor of North-Eastern States and e -

the Norih-Eastern Council have made
a recommendation for canstruction of
a third bridge over Brahmputra at wrr st . 3,61,768
fogigopa/Pancharatna. This  bridge -

‘s very important And to my infor- 17,29,022 WY
mation, the NEC has recommended .

that this bridge should be constructed TR e 15,142

on a priositv basis I would urge up- Y aRte | . 50,744

on the Ralway Mimster to take up

the construction of this bridge so that weew AN . 25,08,975 %o
the other parls of the North-Eastern )

rezion wh.ch would depend on the WA TEE aART . 17,48,711 %o
eonstruction of this bridge very much

have proper devewopment and many o Xk B e g 8, o X A W

more things can also be done

With these words, I conclude 41 om 1@ & | wet wERa A wgr & Br a0y
faegw wrafrew 78 ¢, ag wAewmiEe & W)
st @t gu.o W (TWTAAR) AT WA AR FT Aq9 §
W, W FA A A N awe wop few g
Ja% fy ag GRTEIR ® GOF § 1w ane @ s Wi ¥ Y @, &1 94 s ¥ oA
v & ay s g § e fore el & & wrn R & W17 ATHY B EACTTAR B A gy X
g—wUeTw, 3 %@ e 20 ar, ar sTrer § SurEr §AgezdE 7 7€ ¥ 1 dAv Al
W o of ag wifwe & qwar @, M AT TG i wfen o wis WE frawm P e w
1956 § WgrTg # wr war, aq o 47 Wi fam zq fo w1 Acdwe fear w0 oy
% ww &, fra® s W qoRT IAEY gfoewior & ag waw grm 1 Feefy off weTT #Y
ITE WA Ay A ¥ 1 g i T afa & A ® wuw § A % fan adtfae wmare
s fow s & fawre gapd, 99 afx & AW A wfEgw o

I W1 e g1 e wie dwefar
T da gk & m:ﬁ'mfaf Qé-ﬁ i:rhl’l
% frh @ § A ghen v W, 13 T e v
3 7 Tt o TN A T G o B & 3R e
T e 1ot ettt .
Ll A1
e | Afen ¢ o oo For e g ﬁ'ﬂi{l b Ll b
wff gyt 4, aw aw W@ t@w & wiws wi aTer @ fr Pregw Rwic § ¢ tak @ Wk
MALRALRLLE LUl -rrrma-g wrrerd & g e d tra @
. TR TR R L R wm R e @A
R ag wgefad ey s 5 @ fyx xfar qoA o Srfer B ar o &
wpy e & a0 gE Y ) g g ¥ e § e el R quy afy & s Qar e fear wrdar o
WP R W W § IR ISHA A% Ag A At R e A iy v AR e A
o 1 g 79 STy 8w o wefdy § e Ty WY 8, bl ) g Tl el ol
dily T ¥ woR Wrew & T AT 0T IR wadt § 6 W 2w 9 @R & @ ol
oo o fear § 1 § Wi qroRe us § e TET TT AT ¥ g gnd § 1 oy o oot
swghdr ¥w W wivw tad, wi, TEET €1 awt W aow sy Ay &, qv Aw
were@y  otc amefct  ad e o W T § ofoeky wf) § wen & A
1973-74 § Age-frdk wrew wi Aferr gwr € 39 i % fewrg @Ay dwx &1
WA IT THT Y ARA X
wfF o, 6 aw WP ® A wrw oyt of ghe ¥ sy o mdy wdy ded ool
wfesda g &, wyr @ i‘mgm;m o Wi forwowrr € wraRw uu;:
remar e e g ARA wro gz Ow § 1 Ao Om  wRpe 32
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TR FAATEE SN T 800
qve Wi yEt T AT gn o sl §
TehT e @ fag agr & A w1
ww faw o% WX 39 fee a fawre g ud |
mﬁt‘rﬁ? :;r we dF § 7 m
L gefufae oy
fog &= wfr 1 wwfag & fawdlt
w3t § e woir adRy AR a7F s & o
QF AT a7 AFWAY §T & I A 9T 3T
# qmr w1 & 3 fr gy & o0 B oew
wi§? 7 agt@ud g3 dar e g, 7 67
® qrlt %7 geonrw §, 7 Aewrt 3, vaferew &)
g & dawd i agh § A oA o ¥ a
T VT & 1 T S A W e A
Lk O

AN qra-- w@ oy & A w7 fevew
& ool # qfy #r § e oy o Wk &
¢t & 99 &7 9aT 33 ¥ oy N AP §
oY at Y wand & forg ad g € 9 R IR
QUAT | & mE Ly O R e § 1 97 R fag
st wgEy wr arewr wfee i @ Hor A
A & fae 5 el s § aw el
T § I T IT T G T G W TT BT W
a3 (¥ gy Fakea v fir oY ae o oo
¥y daw & forg wgrk & I & oft wek, Ty AW
watea vg s f ot # fag ot &
¥ ¥ e fore qx A W gvd A Faw
faegr ¢ & or w2 ®) Srodny g gweor § o
gt amg o o vew § Iw & I A o faw
wwAt § 1 g TUWI i A, 1y & eeie
g

SHRI K. MALLANNA (Chitra-
durga): First of all, let me congratu-
late Mr. Dandavate because he an.
nounced the conversion of the Mysore-
Bangalore line from metre gauge to
broad gayge. Like any other budget,
this has got its merits and demerits,
# has affected some sections of the
people adversely and has belped some
other gections. It may be progressive
Or nan-progressive;  Likewise  this
budget also containg guod and bad

+ I want {o point out that it
has teyched the pockets of incapabili-
ty, thase who have mpt got the capa-

P
o

city of paying a higher fare, he has
very cleverly withdrawn the conces.
sions from the season ticket holders,
urban and suburban people. This
population consists of the working
class, the students, poor ryots, kisans.
He has withdrawn the concession an
freights; he has announced the levy of
a supplementary charge of 5 per cent.
upto 500 kilometres and 10 per cent
beyond 500 kilometres on all goods
traffic, except salt. He has also with-
drawn the concessian to the people
who are travelling upto 50 km, So far
as season tickets are concerned, the
revenue amounts to about 38 crores. So
far ag the withdrawal of concession on
50 km. tickets is coacerned. it is expect-
ed to give 839 crores. It could have
been made up thraugh his efficiency.
Now the Railway Department suffers
from inefficiency. By bringing effi-
ciency in the Railway Department,
this charge could have been made up.
This special fare concession was given
to help the poorer sections. He has
given incentive to the Railway em-
ployees, but that is inadequate. If he
had given some bonus, etc. which
wouid help the economic condition of
the Railway pecple and incentive to
the employees this charge on the
poorer sections could have been reduc-
ed through efficiency.

He has announced some good pro-
posals, He has announced some age
concession for children to mark the
Children International Year. He realises
the catering condition in our Railways.
It has been deteriorating for a very
long time. The formation of Catering
Corporation is a welcome feature.

He has announced some new lines.
That also is a welcome feature, While
announcing the new lines, I do not
know whether he has taken into
consideraation all measures to lessen
regional imbalances. So far as Kar-
nataka is concerned he has announced
line conversion from Bangalore to
Mysore. Our State Government bhas
made some request. Karnataka is a
very backward State so far as Rail.
way lines are concerned. Qur State
has made a request for conversion of
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Bangalore Mirag Hne. It is a very
important thing so far as freight from
Bombay to Bangalore is concerned, so
far az passenger transport also is con.
cerned. Then conversion of Hubli-
Hospet line is also very important.
Work on Guntakal Bangalore, con-
version line is going very slow. Ii is
& very important line, I request him
to speed up these things,

So far as new lines are concerned,
our State Government has made a
request thst Hubli Karvara should be
taken uyp so that it could transport
iron ore from Bellan.

So far as the Railway Service Com-
mission is concerned, we are divided
ineo three parts. One seclion of our
people has to go to Bombay, another
gsection has to go to Secundrabad and
the third section has to go to Madras.
I request the hon. Minister to open an
office at Bangalore to help the poor
unemployed.

8o far as our language is concerned,
bulk of our educated population are
coming from rural area. In rural
aress, our education is through the
regional language. I, therefore, request
him to introduce regionsl language in
conducting the written as well as
oral examination.

Lastly, the work on the wheel and
axle plant at Yelahanka is going on.
I request the hon. Minister to see that
this factory is rhade into an export.
oriented factery because we are estab-
lishing some other factories in foreign
countries.

I request the hon. Minister to go
into the problemg of my State and
{ake some speedy action.

SHRI S. B. PATIL (Bagslkot): Sir,
I am very thankful to youy for glving
me an opportunity so ‘speak on the
railway budget. My hon. friends on
the other side and Mr. Mallanna have
made some observations as far as
Keurnataka is concerned. In the first
indtance, 1 would like to congratulste
Prol. I mduvate on having presested
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d surplus budget ot m 128 coariy for
the cuxrent yesr. ﬁ-
serves to be conzufuiahd oh three or
foyr counts. Firstly, the rate of return
on capital investmient this year will be
7.35 per cent which is really the high-
est ever achieved since Independemce.
Secondly, the railways have intredu-

d super-fast express and super-fast
classless express trains in the country.
But they are all urban-oriented. As
far as rural areas are concerned, as
far as sectional railways are con-
cerned, they are most-neglected
and most-mismanaged in the coun-
try. The super-fast classless express
trains are serving only 20 per cent of
the population. The remaining 80 per
cent of the population in the country
are travellers in sectional railways
What is their position today? The
traing are running late. Coaches are
very dirty. Bath rooms are not clean-
ed. Catering has deteriorated most.
These are the things going on in the
sectional railways.

As far as Karnataka is concerned,
as Mr. Mallanna has told the House,
it is most backward and most neglect-
ed in the rallway system in the coun-
try. I wil give some examples.
There are about 60,695 route KMs in
the country out of which 8759 KM ie
18 per cent are in UP, 6395 KM le
12 per cent in M.P., 5670 KM m
Gujarat, 5303 KM in Bihar, 4714 KM
in AP. but only 2061 KM e 5 per
cent are in Karnataka. S0, it iz the
most neglected, and mast backward
ag far as railway system is concerned.
1 would like to say a few words re-
garding the route XM per milhed
population. In Karnataka there are
only 1595 XM per million population,
while it is 140 in Kerala, 105 in AP+
66 in Tamilnadu and the all-India
average is 80 KM. But Karnaiaka
has only 15 kms. per million popult
tion.

Then what are the imrtediate need
of Karnataka in respect of
They are conversion of Aira)-Bang®
lore snd HublisHospet Ynes fro®
metre-guage to broad-guage amd ©o>
sttuetion of mew raflway e’ 1
HubH to Karawsp.
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of Mysore-Bangaiore line was sanc- ag St fuay § fs o gy s yfent
¢ wf Ry wt fewrd F Rrafiwny

tioned. Many of my friends includ- AR
ing our Chief Ministér congratulated @ mn
him but I do not want to congratu- L5

late him for that because the State has
contributed Rs. 3.75 c¢rores in the

form of free slippers, free land and F T o
other things. ’ ﬁ'?mim f1 e & e
Karawar-Hubli line is the most im- ga' ﬁ‘:‘ﬂ o :; %;’Tm
portant line because if Hospet- Bellary § e R ey o dar ey
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route it will reduce the transport cost e MS;: geT Re AT 1 wafeg
of iron-ore and our iron-ore will be wgt oX R oo aAd o g weed & )
able to compete in the international swar & W g ger § o oy ape ar e
market, 31 *O¥ R 9W RAE W | AT
oI Wir i edieE & e O
Now, I shall tel! you why this ¥ g0 wme du wcd § ol ol @
Karawar-Hubli line ig important This fewré & forg o g ¥ sivo wwad wow A
15 the long standing demand of fovrm &1 swd fag & og gEw QW
Kannadigas of Noith Karnataka, that E;wm w&wmﬁmhvﬁwtf!ﬁ AL,
15, construction of Hubh-Karawar new Moy aw Y WA Ry W e
rallway line which is about 160 kms, wr fafedt iz s sy o wee ¢ wilfe
This will be the most impartant and 7g W © A g are ey e g
economical means of providing an
outlet for rich mineral wealth of o, wowr wE & fR 1014 1

Bellary Fiospet sector in Karnataka.
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The railway has conducted traffic sur- T
veys in the year 1972. The rich iron m ;":;?;;:1‘ qlﬂ g mﬂﬂﬁ;
and manganese ore of Hospet-Bellary o fr wed gk A oW PR ¥ A eEw
sector iy now transported through YA wx ey oTg | ¥ AT @ Al #
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away from Hospet. Karawar port is e ww an TT TR wrET &7 fwiy i
the nearest port to Hospeth which is \ wrg wwd e Wiy e
about 327 kms. The transport charges ﬂ ufewfay  fowr @ afer womaw
now for Hospeth ore to Madras are work % wmpeawwwd w41 1857 W
about Rs, 77.55 per ton and for Goa ol ¥ ayrE & Wi aed aw e
Rs. §7.15 per ton but for Karawar it wive ¥ W wgt ® W whagg ) & WY
is estimated to be Rs. 37.58 per ton, If -y fis aTerd wow & oy fie ol
Hubli-Karawar lne i constructed, it & WWW ® qwEgen &f oPt
would be more economical and our ﬁmﬁ!‘f“,%ﬂ o gy fufeser
Iron-ore will be more competitive in wie gT Wi 1857 W Wk ¥ ded
the world market. Therefore, I vgrvert wgw R waa @ frey waR U
:;gu;::um. Dandavate on behalf of Rk g fad | RfER WO av 99 e
of Karnateka, to kindly look -
into this mstter. b Sabibd
0, o I fow () L T vt W Mgl i
Tt g Ry 18 e e e o e 9 ey ot e o
bRl AR e s b sig, e e f fe medl
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Conyiny %o ensther point regarding
the cressobing plant at Olavaket, {
would Hke to say that it hag been
virtually closeq down and a compli~
ment of 300 workers have been re-
trenched. The Minister ghould do
something in this regard,

Then coming to anpther problem,
regarding the state of the ministeriml
staff in Railways, most of the offices
are under-staffed and people are
stagnating without any chances of
promotion. I would iike to impress
upon the hon. Minister that the only
way to get out of the riddle ig upgra-
dation of the post;. By this, to some
extent, the grievances of the railway
employees can be redressed.

Coming to the question of Manga-
lore-Hassan Railway, there is going to
be retrenchment because of the com-
pletion of the Project, Those casual
workersg ghould not be retrenched and
they should be re-employed in the
very near projects or in bridgeworks.
There are two more mmportant things
regarding the overall service condi~
tions of the Railway workers, which
have already been veiced in this House
by all Members, both from the ruling
party and the Opposition parties viz.,
the bonus issue und the restructuring
of the wage siructure of the rallway
employees and bringing their wages on

t Par with that of the other public sec-
tor undertakings. The Centra] Gras
tuty Act ghould he made applicable
to the casupl workers alsc who have
completed more than 240 days of
Service and they should also be
confirmed.

With these words, I conclude,

SHRI A. C. GEORGE (Mukends-
Puram): Mr. Chuirman, Sir, I gm ex-
tremely thaf) to you for having
Ewven me this opportunity for utilis-

g what ;

e whatever time that ig left out of

time
im the last Member to speak from my
Patty. I thotight of mentioning =n
T e et Sohon Wi
; ¢0l w
"'“kennn'g In the 32 years history

of Independent India Mr. Madhu
Dandavate hag the unique privilege of
performing a hattrick in the sense that
he 1s the ong Minister of Railways
who is presenting...

AN HON, MEMBER: Three sur-
plus budgets.

SHRI A, C. GEORGE: Leave alone
the surplus budget...three Railway
Budget; continuously.

SHRIMATI PARVATHI KRISHNAN
(Commbatore): This hag been men-
tioneq already.

SHRI A. C., GEORGE: 1 am thank-
ful to the hon, lady Member for the
correction.

SHRI O. V. ALAGESAN: When
Lal Bahadur Shastri was the Railway
Minster, he presented five Railway
Budgets.

SHRI A. C. GEORGE: That is why
1 smd, T am subject to correction, I
stil] maintain that he is the one who
has presented three surplus reilway
budgets. It useq to be that the Rall-
way Minister iy quite often shunted,
if 1 may use the railway termunology.

PRO¥, MADHU DANDAVATE:
The railway terminology is not to be
looge shunted.

SHRI A, C. GEORGE: You are not
only not loose-shunied but not even
shunted.

The only thing I woulq like to point
dut about the Railway Budget i3 in
spite of many of its plus points, there

as his co!
from such g complex, called the com-
pass complex. The compass instru-
ment is always 1 &t the notth.
Just like that, the Raflwey Budget is
aholooﬁngliﬁxenonh. it you @0
through the' Reilwiy Budpet you will
ﬂud‘ﬁh:"tlnthe’muﬁlhekymﬁﬁm
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mentation is all in the north, The
south ig left with investigation and
the north is given implementation,

During the last 32 years, the State
of Kerala ig gifted with only 200 Kms.
of railways. But this time we are
immensely thankfuj to him that he
was kind enough to sanction the
Alléppey-Ernakulam rgilway line of
course, with a rider that it is subject
to the confirmation of the National
Transport Commission. The whole
House has got the goodwill for Prof.
Madhu Dandavate. But there are evil
forces in the Planning Commission...

PROF. MADHU DANDAVATE: Let
me intervene and make it clear that,
that was the position before the
Planning Commission cleared it. The
scheme has been cleared; included in
the Budget and the financial provision
has been made therefor.

SHRI A. C. GEORGE:; This js a
categorical assurance that I was wait-
ing for. When he made the Budget
Speech, there was some reference to
the National Transport Commission. ],
know there is one gentleman—I
hesitate to mention his name—who
thinkg that it hag been a personsl
affront to him that this railway line
has been given. It is because he was
having some funny ideas. His name
is Mr. Rajadhyaksha—Raja means
king and Adhyakshg means Presi-
dent—he iy both king and President.
He thinks that he is the only man in
the country who iy an expert on
economicy and everything. He thinks
that this decision goes against him.
Now that the Minigter has given a
categorical assurance that it is going
to be implemented, I do not want to
say anything more about it.

QOne more point and 1 have done
Cochin ig the only major port city in
Indig-—Calcutta, Bombay and Madras
bhave guburban railways..which does
wpot hive & suburban railway. Az the
city ls expanding with industrialisa-
tion-~1 am sure, he is yware of that—
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1 guggest “that Trichur to Ceclija and
Kottayam to Cochin is W a
suburban line. I would reguest the
Railway Minister to do something
about it.

I do not want to repeat the point
about commuters and al] that. Many
hon. memberg have spoken about jt
and, I hope, the hott. Minister will
consider all that.

I would like to say one thing, if the
Railway Minister happens to travel
between Trichur and Cochin by trainf
he wil] see some railway stations
which are 100 yearg old and which
can be taken to the Transport Minis-
try in an excellent state of preserva-
tion, Kindly see that these archeolo-
gical prese*ves are taken to the
Transport Ministry here and shown as
models. Even now, some of the rail-
way stations are in an excellent state
of preservation ag archeclogicel ram-
nants of the railways. Please do
something about them.

I do not want to repeat about
bonus. I once again thank the Rail-
way Mini.ter for sanctioning the
Alleppey-Ernakulam railway line.

SHR1 PURNANARAYAN SI.NHA
(Tezpur): Mr. Chairman, Sir, while
thanking the Railway Minister for
presenting egain surplug budget for
the railways, I remember, he also said
that the saloons have been abolished
1 have returned from Assam only
yesterday. But I find the officers are
converting saloon; inte inspection
carrioges. They are stil} using them
though they have been given double
air fare for visiting the far-flung ares
in the region, SBecondly, he has glso
sbolished the use of domestic servants
on payment by the Railway, but they
ure converting them into ‘emergency
peons’. BSo, they are still eN‘S"’i
domestic servants on the account O
the Railways. Officers with & £
reputation dg not, o there powads?s
because it is & dificudt region, TheY
are making such decisions thete d‘m
that they do not encourage
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govds fross Wt Besrgal and Bihar into
the Assam region. They &% réturning
empiies. From wherever thay are
sent occasionally they are all re-
furming empty to the north-eestern
ralweys. They do net also book
anything. Fextilizer is lying in Nam~
1 p, but it 18 being carried by road at
a h.gh eost of 75 per cent of the cost
of stores. From the Namrup region
1t 15 coming by road, raising the cost
of fertilisers for the cultivators, They
ere not getting wagong for timber
produced in Assam for areag outside
Assam They refuse to earry it. As
they don't provide wagong 75 per cent
to 80 per cent of the cement is being
carrted by road from Chaibssa and
parts of West Bengal gnd Bihar to the
backward, sensitive areas of the north-
eant, ‘

Another point 1y in regard to the
Tinsukia Mafl which is a super-fast
tramn. I am sorry thet though this
traimn hag become a much soughtsafter
train, at the present time, the:{imings
of i1tgs departure from Delhi and its
deparfure from the ot gr. ave
beeome so ihconveniént for %

Jecaige 1t starts qt 4 o'elod
dawrp, to hvail themselves of the

sukia Mail they hwe to
3 o’cﬁck in the
coming from Baiasthan.
plages, who lntend,

ar and Assam side have tp nome
°pe day ahesd to catch g irgl
oy Delhi and :; catch g :;ain at Boml-

on algo, they have to come ¢
shead So, these are the incnnvm
ces The link ftrains sre also not
rumzia; according to time Although
a Matl ig"s super-fass dain,

thtré dre people Hving in- wutiyfiy
afeay %¥li6 ure not able to avait howe
selves of the super-fast m% a
the teain,

Thirdly, 1 am sorry to note that fh
the sgw Constraction Divisfosi that
ha; been created, the General Manager
(Cbutnmion) in the North-East is
tryihg to induct people from other
ateds, Though there 18 a backlog of
768 emgployers from Scheduled Castes

4403 L8-11,

and Scheduled Thibes, he iy

people from elsewhere for the cons
struction work there, denying the
nght to local people to take part in
the construction jobs, so that they can
get employment. In my own consti»
tuency around 10,000 acres of l@xg{ u
bemng acqured by the Railw
construction of a road to the brids
But the local peaple will not be e
fitteq because people from elsezi%
will get the jobs to build it. There
bound to be agitation We somehow
pacified some students stirs. They
are pacified because we assured them
that in future all lJocal employment
wil] be provided to local people. If
the General Manager (Consiruction)
unports people from elsg Where, Yrom
other Divisions, there will be mugh
agitation which will only retaréd the
p;;pgress of the work

;['hera are 5ome pblnts I would hkb
tp pu$ on record for the information
of the Hon. = Minister 80 that these
difficuliiey are removed I have also
written to him in relation to what I

am, submiting so that he may look into

e rpﬂtte; ‘aua theke ~ dificulties are
n{:ltiga and o thet people are

sitisfled and the progrésg possible in
t e North-Fastern Raflway can be
achieved.
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W aig & ag waqn Wear § e owew
Ry ur fauidr 3w § AR ug &w A oA
qW & Afe Sgtae aga & &9 93 ared
g A uF  fulema o Fa9 6 Framex

WA oA g ) Awmm g B
M er faor s | S HeY St 4 96}
& AT 3ATET @ aen oW frmn g AR
Tgl T2 6 ArEAl & faw Fw ww war fow
§ SOl q% ¥ gAR I AT I @rEd ;T
gt =rfgd #fifE wsT w3w uw dar
q9 & gl 97 ag 9eT g A qad g s
& | ITT I FT QST & AR |Ma Ay
gfaar  agt ax faw g, &1 3@ ¥ FAa
AEY  ¥3W & §fa Fm g @ Wi
BT 3TA  FHIAIC W | AT AL FAT, HiAar,
qFAIRE WX Aigr AME  agded =t qT

g1 w9 gt & fag IMM A a1g F
gt vz foar wrar & fF agt ax ¥@d  areA
SR e S TR o £
W FE3d 3fF agi ax g 9 21 o™
TR Y A agi 4 gHEATFA BT 1 zEMAQ
FgAT ag & fF gt ax Wt Jst 5 |
Fifgd | @faqqe ¥ fardqar aF W9
F FE ¢ BT T AHT § WK

agt & w9
W FXAT E, a1 39 TIA F R HEAA
BFT WX EW Y ST AW TR ST HLAT |
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oo =9 fargeama & aysy € feaft fafraar
F fyamr 98 Wra 1 Wa faamr & g9
T @ g Y F@t 9T FE AW FW W
! SR Fo W FAT AR TH a9 o T8
g qrar 5 3T qgw &1 farer fean sman
§ #ifs v a7 g7 & s, & SF At
e FHET 950 | &g FEANCET W
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"SHRT D, D DESAT (a5 My,
Chairman, the Railway Minister hils
done well gnd he can do better. Tha
prollems swith him are quite demend-
ing and, I think, I would rhuke a few
constructive suggestions. Hirst of all,
he should put weekly three or four
rekes at half freight ratés for hree
months from Farukhabad and different
cetitres in Northern States to metro-
politan cities go as to remove surplus
potatoes which due to glut and fall in
rhies the farmers are not able to dig.
This would help three States very
gréatly. The second point that I
would like ip make is that unlegs he
improves the productivity of the rail-

way he will not be able to reduce the?

rates, Therefore, I would like to sug-
gest that he will have to increase the
ton kilometres and ppssenger kilomet-
Tep and for doing that' e will have to
#0, in, for elgetroniq gigrialling because
the, present-tracks are overoaded hnd
ke ot ‘ will, Have to provid¢
egtra fragks facilities. *

‘Opg efjclenéy hé has got is that he
has indiscriminately taken back lot of
people, Some of them are doing no
work, He i8 requested to inguire and
thoke people who do not work and dis
turb ctherg should be sent out.

'$ir, recently we had seen in Bombay
there, were suburban disturbances. He
knows, fhat, these  suburban raflways

are losing several cropes of rupees. o/

can a sepurate Corporation of suvut
bat vhilways, 1 belteve that the Be
by} Galuttarand YMadras suburbad
tPAfns ¥ drg losing. Rs, 30 to Rs. 40
cfofed dentielly. He is worrled about
profitabiiity, when it comes to mofussil
or rural aress. For example, Bhav-
nagar-Tarapore line has bean surveyed
and“found viable a number of times.
But he has stall to take a decision. The
Government of Gujarat Has unders

Titten Yailways pFobtahiifty; besidef
giving freeland, The retwrn b (b€
cdpital investment is useured by th°
Stite Government. o, 1 iequest um
to take up thik Hug at the ekrtiest.

Therk i sioker denal sickipd be
1y, Modasa-Sixisnlu§t séction. “'Dhe 0>

‘ ]
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Therefoge, I reiterate that although a
legislafion is necessary, the entire
malady cannot be removed sO
long as the people of the lower strata
do not unite together and wage a unit-
ed battle against the injustice meted
out to them. Sir, I once more express
my full support to this Bill and with

that I conclude my speech.
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16.35 hrs.

[Surr N. K. SHEJKALKAR in the Chair]

gia F1E F W Paen foar v afas
AR 9 TF-Fgfaaas £ ama § w9
79 7E ? @99 § Al gad Al 7 &
g‘{gqmmﬁwm‘aﬁmurn AfwT a9
$R T WY GUORTE a9 & THT 3 TR
aft ag T & | W R aF AT F wwae
gfram s Fras@ AT o &)

& 7w & 7 @ fawr 7 g5 anfm &
TR & AN | gET AT g} oTede
drad foe gL gite @ ofent adi v, dfe
HAHT AT FAT 70 A & IT FSUAT ®T FIH
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the classlegs train, there could be some
padded cushion berthg and part of it
could be air-conditioned. There could
be air-conditioned second clasg bogies
and even that could be arranged and
1 hope that this will be a good beginn-
ing as far as Gujarat is concerned.

Sir, some comment has been made
evep while paying me compliments.
Regarding the third successive budget
I have produced, some left-handed
compliments were paid, not because
they are leftists, but some left-handed
compliment was paid by saying that as
a result of certain jugglery that I am
supposed to have indulged in as a
mathematician that a surplus budget
has been produced. It was indicated
by some that since I have been able
to mop up Rs. 178 0 crores of internal
resources in the form of certain levies
and increase in the season tickets, that
is why the Janata Government has
been able to present a surplus budget.
I do not wish to cast aspersions on
anyone, but I wish to quote facts and
figureg with the statistics that I have
with me that from 1966-87 upto 1975-
76—~a period of ten years—even
though there was heavy increase in
freight and fare structure, there was
a heavy deficit and the supreme tra-
gedy in the budget wag that when
there was a maximum increase iIn
freight and fare, a maximum deficit
was recorded and I wish to quote that
instance also. It was in 197475 in
which there was Supplementary Bud-
get to the original budget and both
these budgets together imposed a levy
of Rs, 260.85 crores snd the defleit was
Rs. 113.82 crores,

Now, it is said that because some
{ncreases have been made, the surplus
hag been produced. That is not a very
relevant argument at all, As far as
the last two years are concerned and
the revised estimate is  concerned,
there 'was no increase in freight and
fare at all. Even i you take this year,

current year, which will be endihy
31st March, I will be presenting a
Rs.

§

vised budget in which the deficit
be of the order of Rs. 10p o
crores. I am on the other hand
to inform this August House, that pr
per economic decisions, full co-opera-
tion of the working class, and the ma-
nagerial cadre on Railways and by
introducing certain devices, and in
spite ot Rs. 30 crores of loss due to
floods, cyclones and heavy rains and
in addition to Rs. 84 crores of addition-
al burden as an effest of post-budget-
ary burden this year, we have success-
fully produced this. With a relief of
Rs. 10 crores that the Railway Conven.+
tion Committee has given ug and 1I
hope Parliament will endorse that the
surplus may go up from Rs. 27 crores
to Rs. 37 crores.

Esdy

?

Ag far as 1979-80 is concerned, it is
true that there has been an additional
generation of internal resourceg to the
extent of Re. 178 crores. The break-
up has already been given and I do
not want to repeat that. But I wish
to point out to you that this has been
done in spite jof certain important
constrajnts. Those were additional
factors. I want this House to take note
of the fact that in the past, many ad-
ministrations had committed the mis-
take of keeping the depreciation fund
at a low level. We have increased the
depreciation fund by Rs. §8.0 crores.
We have increased the Penston fund
by Rs. 15.0 crores, We have agsured
that we will pay Re, 240.0 crores of
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There is another aspect which has
to be taken nole of. Why is it that the
situation has -changed? Many hon.
Members in this House have indicated
that the traffic suffered during the fin-
ancial year. I myself had stated that
it was 205 million tonnes. They rely
on mechanical statistics without un-
derstanding their implicationg and just
make their mathematical calculations
by calculating the earnings of the
Indian Railways on the basig of move-
ment of only of 205 miilion tonnes.
Théay forgot the fact that in the gross
earnings of the passenger trafic and
the other traffic, it is not merely how
much tonnage is moved, not only how
many passengers are moved, but what
is the movement of the passengers to
how much distance and the movement
of the tonnage to how much distance.
That is very relevant. The correct in-
dicator of the progress of traffic in the
country, to my mind, is tonne kilo-
meterage plug passenger kilometerage.
These are the two things to be taken
note of. If you take 1977-78 and 1978-
79 upto 31st March, 1978 I would add
up these two components and try to
explain to you as to what extent ex-
actly the progress has been.

SHRI RARI VISHNU KAMATH:
31ap March iz yet to come.

PROF, MADHU DANDAVATE: Yes;
& parliamentarisn lke Shri H V.
Eamath. Whom I do not call as
the father of the Indian Conmstitution.
but as the bachelor of the Indian Con-

bachalor and father, it is a very danger-
ous propomition.

SHRIMATI PARVATHI XRISH-
NAN: But that has been suggested by
the Deputy-Speaker without under-
standing its implications,

PROF. MADHU DANDAVATE: I
was saying that if you take the tonne-
kiilometers plus the \passenger kilo~
meters and see what was the position
last year and what i{g the position this
year, you will know the facts. Jf you
add up these components, you will see
that last year the total units were 339
billion units—tonne kilometers plus
passenger kilometres And upto $ist
March 1979 our projection is 345 billion
units. This will make the point clear
as far as the economists are concerned.

Fortunately, we have in this House
educationists, economists, railway trade
unionists as also politiciang and re-
presentatives of the kisans. We have
such a composite House, If all aspects
of this problem are taken into account,
I am sure, the problem can be properly
understood. So, in my hat trick, there
is np trick at all.

Prof. Mavalankar has raised a very
relevant point and Shri Patil also rais-
ed the same point. Prof. Mavalankar
has said that certain investments are
being made in railways from Plan to
Plan and this House must know, if not
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by 87.30 milliom units. That is the
progress that has been made. And, 1
am thankful to him that he provoked
me to give a very interesting statistics
that will speak about the efficiency of
the railway workers and the managerial
cadre that has been directing them.

There is another important aspect.
Very often it is said that the wagon
movement has suffered; the traffic has
immensely suffered and that the rail
users are complaining. I would like
this House to take note of the fact that
the entire pattern of traffic, this year
and last year, has totally changed.
Formerly, there was one bad feature
of Indian economy, that we were forced
to go in for heavy imports of food
materials. I am very proud, and thanks
to the Agriculture Ministry, we have
produced a record quantity of food-
grains during the last financial year,
of the order of 125 million tonnes. In
the past, we were told: “If at all the
foodgrains production is very good, the
responsibility is ours; and if there is
failure, it is the responsibility of Lord
Indra. Indra is responsible for the
failure of rainfall.” That was the pre-
vious equation. This time it is not
merely the weather. We have seen to
it, and due to conscious efforts of the
Janata Party Government. there has
been an increased consumption of ferti-
lizers in our agriculture; and I am
proud to say that after India became
independent, we have had the record
irrigation capacity of 2.8 million hec.
tares. These gre the factors that are
responsible for the increased production
of foodgraing in the country, and no
doubt, this has created a problem for
the Railways.

SHRI PATTABHI | RAMA RAO
{Rajahmundry): What is the use? The
price of paddy is very low.

PROF. MADHU DANDAVATE: That
we will discuss, when we discuss the
Demandg fir Agriculture. I indicated
that this increase in agricultural pro-
duce, in the context of the Raijlways,
Thas created a problem for the Iailways.
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Formerly, what used to hapfen? Some
foodgrains used to be impoyted to the
Bombay port. So, there would be a
small movement in the hinterland of
Bombay., Some would be imported in
Madras. There would be g short
movement of the railway trains in that
area. Some would come to Calcutta,
and there would be gmall lead there.
Now, I find that because all our ime
ports have been stopped, foodgrains
have to be moved from Punjab and
Haryana—thanks to our comrades from
Punjab and Haryana. Right from
Punjab and Haryana, we have to move
foodgrains to the West coast, and to
the South, and as a result of that, our
wagons get locked up for a longer dis-
tance; and when they remain locked
up for a longer distance, they take
more time to come back; and, therefore,
the turn-round of the wagons in terms
of number of days, has aglso gone up—
not because of the inefficiency of the
workers but because of the change in
the pattern of traffic. That is another
factor that has to be taken note of.

You will be surprised to know that
the average lead of the commodities
that are moved by the Indian Railways
has increased to 720 kilometres, This
is one constraint. The second inter-
esting constraint is that we are im-
porting fertilizers; and these fertilizers
cannot be brought to whatever ports
which may pe convenient because the
berthing facilities in certain big ports
are not sufficient. You will be surpris-
ed to know that some of our fertilizers
come at Tuticorin port and from there
they are moved to Punjab and Haryana.
As a result of that, the lead of the
movement of fertilizers hag increased.

SHRIMATI PARVATHI KRISH-
NAN: That is why we say we want
broad gauge for Tamil Nadu.

PROF. MADHU DANDAVATE: That
is right. So, we come to the same con-
clusion. And, therefore, this jis an-
other factor that has to be taken into
account.
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When wt talk about the operational
efficiency os the Railways, and the re-
sults that Wwe expect from the Rail-
ways, we should try to understand what
are the new constraints and what is the
tremendous burden the Indian railways
have been called upon to bear. I shall
quote only 2 relevant factors which
are very important, to find out how
difficult it is, within the parameters of
existing finances, to meet all the re-
quirements of the Railways. In 1951-52,
just at the commencement of the First
5-year Plan, the number of passengers
were 1284 millions. In 1977-78, it was
3504 millions. What about the total
freight?

SHRI HARI VISHNU KAMATH:
Population has also increased.

PROF. MADHU DANDAVATE: Po-
pulation is also a problem; and 1
concede that you have not contributed
to that at all. As far as total freight is
concerned, revenue as well as non
revenue, the total freight in 1951-52
was 93 million tonnes; in 1977-78 it
was 237 million tonnes,

Our friend and comrade Mrs. Par-
vathi Krishnan has raised a pertinent
point; which has also been repeated in
this House. I think if credit is to be
given for coordinated effort, part of it
goes to her because in the previous
budget she had insisted that the three
modes of transpori—leaving aside air
for the time being—road, shipping and
railway—should have co-ordination;
unless there is proper co-ordination
among the three, it will not be possible
for us to augment the efficiency and
‘the earnings of our transport system.
I was happy to indicate to this House
that the Planning Commission had ac-
capted our proposal and the Pandey
‘Committee has been set up. They have
gone to the rural areas and various
ports and other interior areas and
discussed the problem. To some ex-
tent, I can say they have already for-
mulated a policy and I can assure you
that, as Railway Minister, whatever
responsibility falls on the railways as
a result of the co-ordinated and integ-
rated policy among the railways, road
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transport and sea transport, will be
discharged and all the necessary steps
will be taken.

Now about Scheduled Castes and
Tribes, let me tell you that even the
Committee which examined all the
ministries has come to the conclusion
that one of the ministries in which
maximum accommodation for Schedul-
ed Castes and Tribes has been made is
the Railway Ministry and I am very
proud of putting this on record. Even
then I am not satisfied and we will
continue that process. I know that
some railway workers are dissatisfied;
they say; that they are losing their
seniority. To them I say: those who
have lost their social seniority for
thousands of years, to accommodate
them if youy lose your seniority for a
few months or a few years, that will
be worth it, and you will have to
tolerate that and we will have to ac-
commodate the Scheduled Castes and
Tribes.

Repeatedly the question has been
raised about the Railway Board. I do
not want to go into the details. It is
on record that even when I was on the
opposition side; 1 had never demanded
the abolition of the Railway Board, and
always insisteq upon the restructuring
of the Railway Board. There could be
difference of opinion as to whether
restructuring has been properly made
whether further restructuring is need-
ed but this Board will have to be
continued. The Administrative Re-
forms Commission of which the hon.
Member from Hoshangabad was a
member—I am referring to Shri Hari
Vishny Kamath—had made very rele-
vant contribution and I am on record
for having said that we have derived
inspiration for restructuring the Rail-
way Board from some of the contribu-
tions that were made by the Adminis-
trative Reforms Commission.

SHRI HARI VISHNU KAMATH:
Except for one matter we had recom-
mended that there should be a Member
(Electricaly on the Railway Board; thaf
has not been accepted.
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What he has said is correct, The
Administrative Reforms Commission
hag also suggesteq that there must be
& Member for electrical. As you know
in this country, just as yural electrifi-
cation takes sometime, “electrification”
of the Railway Board may alsc take
some more time; I shall keep this sug-
gestion in mind.

Ag far as the Board is concerned, let
me make it clear that whether you run
a political party or government or
municipality, yoy have to have some
gpex institution which is unavoidable
for administrative and executive pur-
poses; only their complexion must be
properly maintained. I cannot imagine
any government without that. This
government is there; tomorrow Shri-
mati Parvathi Krishnan's government
may come; goverments come and go

SHRIMAT] PARVATHI KRISH~
NAN: He wants God to help him.

PROF. MADHU DANDAVATE:
apex body will have to be in
o administration. The merit
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I do not want to delend some of the
fellacies or fallures and short-vomings
that are there. Just as Ministers might
be having shortfalls, similariy Zaflures
on the part of others might be there,
but anyway the structure has to be
there. Only it has {0 be radjcally
altered.

SHRI P. G. MAVALANKAR: Are
you taking steps in that direction?

PROF, MADHU DANDAVATE: Yes,
we have already taken. I do not want
to go into details as tar as this point
is concerned.

Then the question of security anti-
corruption drive and safety aspects
were raised. The question of installing
automatic warning system was also
raised. Coming to the problem of
safety I want to make one very welcome
announcement over here. For the last
one year I was trying to discuss the
problem with the scientists in the
Railways and RD.S.0. to see how best
it would be possible for ug to see that
the total cost on installing automatic
warning system can be reduced, It has
been reduced to a certain extent and
as a result, where the accident takes
place by collusion, if the automatic
warning system is fixed just near the
signal and also under the locomotive,
in that case the automatic warning
apparatus gives a whistle and brakes
are applied automatically. This is
there. I am very happy to anmounce
this because density of traffic in sub-
urban railways is very high. Initially
we had tried that on Gaya-Mughalsaral,
BurdwarrHiowrah Sections. Now we
are going to see that the entire Bombay
suburban section will also be fitted
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Bomeone has saig ﬂm. I bave made
‘s moall suggestion in the Budget—that
is, the pravision of surahies, provision
of earthen pots. Somebody said that
it you keep an earthen pots for drink-
ing water inside the mail, express and
passenger traing, they might be broken.
Men and women are hreakable, what
to talk of earthen pots? I think we
must be prepared to take a calculated
risk. It does not matter if gne earthen
pot is Liroken. Another villager will
get an cpportunity to provide another
earthen pot. Since our perspective
is to help the cottage industry in the
villages, deliberately we have taken
this couscious decision, where lakhs
and lakhg of earthen pots will be re~
quired, and villagers will get an oppor-
tunity to provide these materials to
the Railways. I think that will be an
indirect aid given at the grass root level
in the yiliages.

A question was raised by a number
of Members that so many trains had
to be cancelled. 1 am not one of among
those who would like to transfer the
blame from one Ministry to another.
We all belong to the same Government,
To-day it I say it is not my responsibi-
lity but Energy Ministry is responsible,
and {f the Energy Ministry says I am
not responsible, it is the Rallways that
are respmstbh; as far as consumers
are concerned, “they will say “plague
on both the Houses! We are not con-
cerned who is responsible, we are only
interested in the results.”

SHRIMATI PARVATHI KRISH-
NAN: Energy Minister is conspicuous-
1y absent.

MADHU DANDAVATE:

Silenlly supporting everything that I
had said because we had a joint meet~

Portunately, the Ensrgy Minister has
come when I was making a very com-
plimentary statement about his Minis-

The Energy Minisiry has assured us:
that there is enough coal and they
would be able to supply coal. At an
earlier stage, there was genuine diffi~
culty for which the Government cannot,
be blamed. When there was flood and
when the mines were filled with water,
adequate supply of steam coal was not
available and 213 pairs of trains had
to be cancelled, I assure the House
that gradually we will be able fo res-
tore them. I can assure the House
that with this increased supply of
steam coal that will be available, It
will be possible to restore gil the
trains which had to be stopped initielly..

SHRI HARI VISHNU KAMATH: By
what date?

PROF. MADHU DANDAVATE: By
April we should be able to restore
them. Deliberately, 1 am not saying
1st April because you will not believe
that statement.

On, the gquestion of wagon utilisation
raised by Mr. Patil I wiil only give two
or three indicatorg without bothering
the House with statistics. If we take
the wagon kilometre per wagon day,
it was 62.3 for broad gauge in 1950-31.
Sometimes it fluctuated and went down,
but the latest figure for 1977-78 ¥
81.9. We are irying our best and with
the cooperation of the workers, we
should be able {o seitle all these prob-
lems—the problems of technology as
well aw other problems.

SHRI T. A. PAI (Udipi): Are you
admitting that there is wagon shortage
or are you saylng that the present
wagons are covering longer distandes
and therefore you sre not able to
move more?

PROF. MADHU DANDAVATE: I
hwmmmwntmwm
Recently our friefd, Shii Pal, Ban ot



amnamz the ussim for g loh¢
fime, Y have given that information to
the House. We have got 4 lakh
. 'wagons. We can say that about § per
-« ¥ewtit. ave: sick: or. under .maintenance.
| ‘Bven then we have“about 3.75 lakh
: .-mucm It ig trye: that under the new
. -donditions there are certsin  difficul-
-+ tdes. Our: difficulties are, today there
‘ave  locomotives-as well as wagous
- which -are already manufactured,  but
< we:rzequired wheel sets for them
. “Because of dificulties of floods - we
" ~wert not able to get adequate supply
" of: wheel sets from Durgapur steel
plant. Therefore, we have taken the
:decigion to import wheel sets. Al
~Thecguse BHEL is not able to give ade-
-guate number of electricals for the

Jocomotives which are already manu--

factured, we have decided on certain
imports. With these imports and the
" new allocations that have been made,
it will be possible for us to increase
the number. of wagons and Jocomo-
~.tives. I coocede the point that in
. lerms of present density of traffic and
: treiaht that is available, more wagons
- and greater investme'nt is required.

' -"The Finance Mmtstry has assured us.

Jo

“Sﬁm T. A. PAL We have a wu'on
’Industry which is suffering very bad-
E ”'ty It was set ‘up ‘for meeting' the re-
quimments ‘of Indisn Railways. We
- 'are paying wages to the workers in
.. “the wegon industry. ‘It g ‘unrealistic
““mot”‘ to’ -convert -those -~ wages into
ragons. 'Whengver’ ‘the Vragon indis-
uaprbmchet the mﬂvmys you uy

" wagons. Whengver. we, Want -wagons
- to move, you say that because they

' tulnh by providing {mpacted

‘a mxmber or cc-mmoditiés

) 'i‘rudmtionally the Reds are v

' /$hat. you, have got . ldmﬂe numhar of alergic to pink colour,

"

“ugls Sor the mﬁuwmu.ﬂ&u

mn!mtme&m&briinbuﬁusm :

‘electﬂcal; tor the lwomﬁves.

“These is another Iﬂx mmm\t_
Vea-y ofté the ‘Guestion is ralsed a0
w‘hat is’ the propriety of ralsing such
‘resdurces at all * Why Ra. 178 crorsés?
I would like to tell you that when we
sought from the Gévernment of Indla‘s
general revenue’ and ‘Planning Com-
mission - certain allocations for the
Annyal Plan of Indian Railways ang
the Indian Railways have been given
-almont Rs.- 160 crores more' as compar-
ed “to last time—to be exaci, it is 97
crores.—~When we got these allecation
there was an undersianding that we

‘would not merely borrow money from

the General Revenue but we -would
glso try to generate " more internal
resources, We would also match-
not exactly a mathematical matchirg—
with thefr contribution but some-
thing will have to be done. And " as a
result of that, as far as season tickets
are concerned, certaln changes have
to be brought about. Here the guestion
was raised that as a result of neéw
freight structures that we ‘have evolv-
ed it is possible that there ‘will Ye in-
crease in prices of essen‘tial commodi-
ties, Sir, 1 do nét - agath’ want * to
bother you 'with all the details but’ in
{his memorandum of pink™-colour, we

have given ‘detalls of price mmase ‘on

" snnmm'r pmva*ﬂm xmsnm

Thig colour is 1mbwn as shoc‘klnx ink

" resiilt of treight in-

' ‘cmue thst we have slresdy .anpotine-
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after I lave pointed this out, the

confusion swould not be there.
>

As far as the third commodity—
kerosene—is concerned, it will be 0.7
paisa per litre. These are some of the
samples which I have placed before
you. We have the full report. There-
fore, I have already pointed out
through the memorandum as ty what
is likely to be the incidence of this
increase.

Why the resources were necessary?
This is another aspect which is very
important. Let the hon Members of
this House understand why we are
trying te. have mobilisation of more
internal resources. Here, again, I do
not want to cast aspersicn on the
Railway Ministers in the past because
perhaps, money was not available to
them and therefore, that par{ remain-
ed neglected. You will be shocked
and surprised to know that when we
used ultrasonic detectors to find out
whether there are cracks in the rails,
it was indicated that 5500 kms. length
of rails are such that if there is no
primary renewal, that means, com-
plete replacement of those rails, it is
likely that when fast trains go on
those rails, every rail is likely to
undergo ten or twelve fractures, multi-
ple fractures like multiple {ractures
of the bones. Therefore, there has to
be a priority for immediate primary
renewal of 5500 kms, of rails at a cost
of Rs. 560 creres. If we do not spend
on ‘his and say that in order not to
cause any hardship to anyone we will
have a stalus-quoist afttitude, we will
not undertake maintenance, we will
not undertake developmental activi-
ties and we will also not tax that
would not e a constructive attitude
to adopt. So, we da not want to take
that status-quoist attitude because it
will be at the cost of the safely of
passengers, Therefore, 5500 kms. of
rails will have to be primarily re-
placed at the cost of Rs. 560 crores.
Like that, there are a number of other
things. We convinced the Planning
Commission that we must get priority
for this. Last year, we got Rs. 51
crores. This year, we have been able
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to secure Rs, 65 crores and
we are going to address our-
selves to the task of primary re-
newal of these rails so that the requir-
ed safety and security standards on:
the rails can be maintained.

Due to all these aspects we are re-
quired to undertake certain schemes
by which generation of additicnal re-
sources has to be made.

There is another field which has
been neglected. Take, for instance,
the suburban trains; take the Bombay
Central suburban tarins. Mecre than
30 per cent of the rakes were import-
ed from outside from certain manu-
facturing concerns, which had con-
structed certain types of compressors
and traction motors. They were bound
to become out-maded after a number
of years. Those who planned these
things never imagined that zall these
imported materials would become
obsolete after 25 or 30 years. As a
result of that, the very manufacturers:
who are manufacturing these com-
ponents said “it has become an
obsolite design; we are not manufac-
turing it at all”. Indigenous parts do
not go into that. Therefore, we are
trying to import them from the coun-
tries where we will be able to get
them. That again involvegs a certain
amount of expenditure.

I 2m not talking here of the new
works; whaiever on-going works are
there, for them we require Rs. 70.81
crores. And the new works that we
must take up for the safety and
security of the rassengers are of the
order of Rs. 50.77 crores. So, on the
whole we require Rs. 121.58 crores,
That is the expenditure that we are
required to incur. I do noit know how
all this can be gone without increasing .
the freight and fare, saying that
sceurity does not matter or that it can
play a secondary role.

It is after taking into account all
these factors that we have introduced
certain changes in the structure of
various rates. Here let me again tell
you very clearly that even though the
rates on season tickets were increased
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in this budget, if you {ravel from
Bombay to Poona by first class, the
season pass for the entire month costs
you only the fare for 5 to 5} journeys.
FPor that, one can travel 120 miles for
& month. Of course, there are sub-
urban routes where the problem is
different i1t depends upon the distance,
whether it 18 1 to 5 km or 5 to 10 km
or 10 to 15 km.; I do concede that
point.

I am not one of those
who take a rigid attitude
that whatever I sad in the
budget speech should stand, as if it is
the last word of wisdom. That is not
my attitude at all. Even when I was
in the opposition, I had cultivated that
habit and, fortunately, I preserved
that heritage. Even when I came to
the ruling party, that has been my
attitude Therefore, you may recall
that when the Constitution (Twenty-
fourth Amendment) Bill came up for
discussion, though I was sitting in the
opposition benches, though I was
wntitled to only ten minutes, I was
given 45 minutes to speak on that Bill,
because my attitude was and is to
judge every problem on its merits, not
from any partisan angle, I maintain
that heritage even now, and that is
the attitude of my colleagues here.
That is why we are taking a different
attitude, Therefore, we have recon-
«lle the claim of generation of resources
on the one side and the aspirations of
the common man on the other.

1 know it very well that some indus-
trial workers in Bombay are forced o
travel a long distance only because
they are staving at a far off place. or
because the emplover has set up his
factory at « far off p'ace, No doubl
there {5 @ proposal or snggestion,
made by the Tariff Enquiry Com-
mittee, that we can bring a Bill by
which the entire amount can be trans~
ferred io the amployers. Buf, again,
in Bombay who are the employers?
They are the Central Govermment,
the Btate Government, the LIC or the
Munisipal Corporstion, perbaps a few

private entrepreneurs also, 8o, 1%
will mean taking money from one
pocket and putting it in another
pocket. Probably, that will have to
examined, but it will take some time,
Therefore, in the mean time, we have
introduced certain changes, as far as
the fare structure is concerned. ’

After reviewing the entire prob-
lem, after looking to the financial
needs for gafety security and other
developments, and after taking note
of the aspirations of the common man
staying in the suburban areas, whe-
ther in Calcutta, Madras or Bombay,
I want to announce here that what-
ever increase was announced in the
budget, we are cutting it down by 50
per cent.

AN HON. MEMBER: There should
be total withdrawal.

PROF. MADHU DANDAVATE: We
are cutting down the increase by 50
per cent.

SHRI P. VENKATASUBBAIAH
(Nandyal): It is all pre-arranged.

PROF. MADHU DANDAVATE:
Nothing is pre-arranged. Lel me tell
you very clearly that if the House
were to accept the full increase I
would have no grouse at all. Irrespec-
tive of party affiliations the reaction
that was expressed in the House and
outside by Hon, Members was against
this level of inecrease and the passen-
ger associations, the various political
parties, chambers of commerce and
varioug industrial organisations came
forward with this suggestion for a
reduction, Therefore, we are cutting
down by 50 per cent the increase that
was introduced on the second ¢lass
seagon ticket fare.

There {8 another aspecl. As far as
the Firgt Class was concerned, it was
linked up with the Becond Class in-~
crease in fare and as far as former
proposals were concerned the ratio
was . between 413 and 4.80, That
means , the vaf(avof the First Class furs.
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and the Seoond Class fare. That was
4,80 times the Second Class tare. The
minimum wss 4.12 times the Second
Class fare. There we are uniformly
making it only 4 times the Second
Class fare, Whatever be the revised
fare that we arve introducng after
cutting down this 50 per cent of in-
crease whatever be the revised fare—
4 times of that will be the First Class
fare. That will be the change.

As far as the other aspect is con-
cerned, one provision which was
already introduced in the Budget
speech has been misised by many
friends. Quite a good number of
Iriends from various suburban areas
of Bombay, Madrags and Calcutta
have been demanding that this parti-
cular concession regarding the dis-
tance within which the jurisdiction of
the suburb falls, that should be chang-
ed and in my initial Budget speech
itself I had indicated that the jurisdic-
tion of the suburban tickets has been
actually increased from 80 kilometres
to 150 kilometres. 'That particular
concession was aiready granted there
and that will continue.

SHRI DINEN BHATTACHARYA
(Serampore): What about student
concession?

PRO¥. MADHU DANDAVATE:
The student concession continueg,

SHRI DINEN BHATTACHARYA:
The student concession, including the
incregse?

PROF. MADHU DANDAVATE:
Listen to me, You know it very weil,

SHR] DINEN BHATTACHARYA:
That iy why I am asking you to clarify,

PROF. MADHU DANDAVATE: I
want to give you the reply, but if

gou do not want to hear, what can I
0?

I wanat to tell you that the percent-

Sge consegsion
Madras and Bombay will
xeetly 0 khe wame fune. There will

be no change at all. You can tell
the students who are your followers
that there is no danger to their con-
cession gt all,

Sir, there is ome mo~e aspect, What
wil h2 the financia, consequence of
the change in the proposals? Sir, I
have projected a surplus of Rs. 88
crores—] take the round figure of
Rs, 88 crores. As a result of the in-
crease that I had initially suggested,
we were expected to get Rs. 36 crores—
as g result of the season ticket increase,
suburban and non-suburban, Now, half
of that will be lost. So, Rs. 18 crores
will be lost. Still we will be left with
a surplus of Rs. 70 crores. And here
I come to the problem. Of course,
economists 1n the House like Mr. Pai
will not raige this issue, But the com-.
mon man wil} ask this question as to
why Madhu Dandavate is so mucl
enamoured of producing so much
surplus. I am ¢namoured of producing
surplus because I want to look not only
from the point of view of the Railways,
but also the entire national economy
of the country. If we resort to deflcit,
what do we do? We will be drawing
from the general revenue and to that
extent we will be increasing the
pressure on the general revenue.
To the extent we are able to generate
the surpluses we will be able to move
shead. In this comnection I want t¢
draw your aftention to one very
significant radica] structural change
we have brought about after 128
yearg of Indian Railways. The Indian
Rajlways are 125 years old. The
finance; of Indian Rallways were
separated in 1924, But from that time
onwards the capital structure of the
Indian Railways continued. We draw
the capjtal from the general revenus,
we pav the dividend whenever there is
a surplus, Whepn there i a deficit we
borrow from the generdl revenue 8s &
loan and pay it as a loan taken from
the genere] revenue to the general
revenue and on that there is an in-
terest and as a result of that the debt
goes on increasing and the net result
was tl}:at It::r 31st ltl':;ch hstl ye:
though I had projec! a surplus
Rs, 89 crores, the actusl surplus was
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Re. 126 crores, but it was all utilised
and washed away in paying-the old
debtz because the past administrations
ran into defleits ang nver paid thé
dividend and therefore they borrowed
Irom the general revenue to pay to the
general revenue and on that they had
$0 pay the interest,

Last year we had appomnted an
expert committee for capitel structure
review. ¥Fortunately, that report was
ready, and the Finance Ministry accept.
gln with little changes, and I was

¢ to present it to the House The
Rallway Convention Committee has
dlso supported it. As u result of that,

net gain will be that henceforth
if there is no surplus, then there will
Be no borrowing from the general
fevenues to pay the dividend lhability,
énd there will be no inlerest Lability.
It will be ftreated as a deferred
Hability to be paid whenever there is &
gurplus. There was an sccumulated
intexvstofmbozﬂuotm%emm
As 8 resilt of this we will get #q éf
this Rs. o3 ordres. “That will be {8
ri'et dein ug o ‘result of the review o
e copital #fucture, and in futurd
thore surpluﬁés will “Be availdble 20F
the development of linds’jn the backs
ward’ arexs which pedple are demandi

#ilg” Mhid i§ the radical cimnge whuﬁ’f

We ha\ﬁe madé . A
£.ngs comig to the gm%‘gm of_thE
orkers. I am prowd of my workers,
ere have begn u numbper, of pandi
emands of the railway warkers, and
there, wag the demand for bonug also.
1 do.not want to take the time of thé
Hnuse, bug I want to draw your amn,
Yiop to, pages 7 and 8 where I have
gbim:ed out how a number of pen
emands of Class 11, Class I an
Clags IV workers have been actually
ponceded 1 do nét want to read thei
again because T read them duiring
initial speech.  These problems havi
been settled. Some more groble.ms aré

being settled, The Only od, that
geally remainy to sqmqs 3
guestion hmm Onge

&wmwﬂmﬁ!&ﬂymtmtt

Riy. Budovh, MARCH § 1999

for grunted that fis raflway i an In-
distry. ' If you fake the railway as
an industry, then it ghould be {remted
6n & par with publié sector industiies,
All these things wili fellow, -
- SHRIMATI PARVATHI KriSf.

‘NAN Do not make it irtdirect, muke
it direct,

SHRI T. A, PAl: You had demend-
ed thig bonus. Al these calculations
must have been in your mind at that
time. How is it fair for you now to
deny it?

MR, SPEAKER: There has been a
change of place.

PROF. MADHU DANDAVAlE 1
can tell Mr. Paj that all these calculs~
tions were in my mind, and efter
jomning the Treasury Benches my
mathematicy has not deteriorated
at all. All the calkulations are
intact. I know how much money
will be required, but at the same
tine you may probably remember
that some economic journals had cal-
culated that probably payment of bo~=
nus would require Rs. 65 to Rs. 70 ero-
res. But during the last one arnd &

half years a number of pending de-,

mands bave bges. seitled costing Bs.
126 crores. If we had all of
them, bonus could have besn paid. It
is very emsy to say from an’academic
point of view thut bonus should be
paid, but when ceftain tribunals were
appoléited, fHEr-avards were Mtf
cannot say thsi pecause vgfxt o u 1
live this monay for %

mands will be

As far ag the tioy of
radliaiidn’ w‘%« the !
had appojuted &, MW&
iams with the full authority y 9
the ‘Whinfce' Midistée afid (He Fidab ce
Ministryc” thist Hw Cabinet mb—cﬂlh-'
mmg‘egwm t into the problem of wages:

omes and parficularly bonus,

AN HON, MEMBER: The Honths-
linzum Committee.

FROP. MADHG DARDAVATE

’! ¥
i'pu Falkid ”

qgtof
Jines
amd

Nat. pnly , that 'Belklu that l""-
hatever

:ll:a ﬁinnmh?h? F the
qnuﬁm was

1AL B, g3
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Certain chmnges have taken place in
the meantithe, and the Finance Minis-
try want to examine in depth what-
ever formulations have been arrived
at by the Cabinet sub-committee re-
garding bonus and decide what atti-
tude should be taken towards pay-
ment of bonus to railway, P & T and
defence employees, and only after the
Finance Minister examines a final de-
cision can be taken. I can assure
you that we will try our best to see
that these problems are sorted out
not in confrontation with the working
class, but in co-operation with them.
That has continued to be our attitude,
and in the future also that will con-
tinue to be gur attitude.

SHRIMATI PARVATHI XKRISHN-
AN: He has not gaid anything about
what I raised, about my getting the
letters in Hindi. I continue to get
letters in Hindi and that is a very im-
portant point. The Minister cannot
deny that.

PROF. MADHU DANDAVATE:
1 will reply to that. ‘

1 forgot to make one announce-
ment, As far as the season tickets are
concerned, we had decided that-the
previously concessions that even the
quarterly pass would be available at
two and a half timeg the monthly pass
that was removed—would be restored
and therefore, in future even the
quarterly passes will be available at
two and a half times the monthly
pass.

SHRIMATI PARVATHI KRISH-
NAN. What about my getting letters
in Hindi? I continue to get letters in
Hindi.

PROF. MADHU DANDAVATE: It
is a very sensitive issue. I will con-
clude on that voint.

SHRIMATI TARVATHI XKRIS-
HNAN: I send representations and
cannot replies. If you want me to stop
making representations, I will do so.

4462 LS—12.
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PROF. MADHU DANDAVATE:
Don’'t get angry. At least I will not
get angry on the language issue. As
far as my replies are concerned, the
replies go in the language in which
they come. We have certain zones
which are Hindi regions and certain
zones which are non-Hindi regions.
Sometimes what happens is, when a
Member is staying in the  Hindi
region, through the mistake of the
office, sometimes the letters goes in
Hindi.

SHRIMATI PARVATHI KRISH-
NAN. We, the Members of Parlia-
ment, stay in Delhi. How does Delhi
become a Hindj region for us?

PROF. MADHU DANDAVATE:
Through the mistake of the office,
two or three letters might have gone
in Hindi to Shrimati Parvathi Krish-
nan. I have given instructions in the
past and T will give instructions once
again that special care should be
taken to see that not a single letter
goes to Shrimati Parvathi Krishnan
in Hindi. I give you that assurance.

16.33 hrs.
SPECIAL COURTS BILL—Contd.

MR. SPEAKER. Now we come fo
the Special Courtg Bill. There are
some amendments to be moved.

SHRI C. M. STEPHEN (Idukki): I
move;

‘Page 3, line 35—
after “Special Court” insert—

“and may, for the said pur-
pose, girect that a Special Court
be constituted”’ (132).

This is an amendment to clause 10.

MR. SPEAKER. Mr. Anant Dave,
are you moving your amendment No.
1342

SHR]I ANANT DAVE (Kutch): I
am not moving my amendment.



